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J�. SHRl RAM VILAS PAf,WAN : 
SHRI K. PRADHANI : 

Will the Minister of HOME AFI'AIRS 

be pleased to state : 

<a) whether there bas hoen CODIider­
able .increase in crimes in the runams 
trains during the last two years ; 

(b) the number of robberies and 
thefts rlported during the last one year ; 
and 

(c) the steps taken or proposed to be 
taken to check crimes in the running 
trai ns ? 

THE MINISTER OF STAllB IN THE 
MINISTRY OF HOME AFFABtS 
(SHRI NIHAR RANJAN LASKAR) ; 

(a) to (c) The State Governmeats aD� 
U. T. Administrations are responsible for 

enforcing law relating to olfeocos. Nt) 
data in regard to the crimes in the run­
ning trains on yearly basis is compiled on 
al l Indie basis as Law and order inclu­
ding crime is a state subject. The num­
ber of robberies and thefts committed 

during 1982 are 276 and 6623 respectively. 

The Railways are , taking following 

measures to prevent incidents of crimes 
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l .  1be drivers of tbe trains have been 
dircctod to sound the distress whi­
stle if the train is broqht to a 
sudden unscheduled halt so that 
tbe escort party is put on the 
aiert. 

2. Coach attendants have been ins­
tructed to remain vigilant and 
prevent entry of unauthoriled 
paueDJers into reserved compart­
dleDts. 

, 3, The Research . Design and Stan­
dards .OrlPUlisation of the Rail­
ways has been adv ised to sugest 
improvement in the lock ing arran­
aement of slidinl doors of com­
partments, improvement in the 
vestibules to prevent unauthorised 
entry and provision of better 
lighting facilities in and outs ide 
tbe compartments .  

Oovernment Ra i lway Police. who are 
responsible for safety and securi ty of 

pe..,."."rs travell ing in trains and their 
beIooJiDBs. are malting all efforts to con­
trol crime on the Railway by providing 
CllCortS on trains. survei l laDl.:e over crimi­
nals, arrest ing and prosecuting them in 
specific cases. Railway Protection Force 
is usisting the Government Railway 
Police. in thi& regard . 

CcatraJ AssislallCe to Slates 

1 663 .  SHRI AMAR ROYPRADHAN: 

Will tbc Minister of PLANNING be 
pleased to state : 

<a> whe ther the Central assistance to 
States is being stepped up te enable them 
to tide over partly the serious erosion in 
plaD resources due to inflation ; and 

(b) if so, the details thereof and the 
reaction of the States thereto ? 

THE MINISTER OF PLANNING 
(SHIU S.B. CHAVAN, : <a) and (b) Out 
of au additiooal Central assistance of 
... 1650 crores aarced to be provided to 

tho Slates for the Sixth Five Year Piau, 
Rs. 550 crores wil l be made availablo to 
special catclory Statcs and special 

area proll'amDlC. The balance 
of Rs. 1 100 crores will be made available 
to the remainiq 14 States on the basis 
modified Oad,il Formula. 

The States have we lcomed this d�ision 
of the Central Government . 

De-LlstiDg of unwanted penooI allll 
ftrms for nalry I nto Udyoa Bbuan 

1 664 .  SHRI K .  RAMAMURTHY : 

Will the Minister of HOME AFFAIRS be 
pleased to s tate : 

<a, t he part icu lars of peroni and 
firms declared unwanted persons and firms 
for entry into Udyog Ithavan, durina 

t he past three years ; and 

(b) whether any rev iew and reconai­
. deration have been done to de-list tbo5C 

persons and firms and if 50, the details 
thereof ? 

THE M IN ISTER OF STATE IN THE 
MINISTRY OF HOME A FFAIRS 
(SHRI NIHAR RANJAN LASKAR) : 

<a> No person or firm has been declar­
ed by this Ministry ali unwanted for enter­

ing Udyog Dhavan .  Such entry has con­
tinuod to be regulated in accordance wit h  
the Central Secretariat Security Instruc­
t ions, 1 976. 

(b) Does not  ari se .  

Penniuion refilled to tourists from IraD 
and Iraq for visitlne Jammu aad KuIuDlr 

1 665 .  SHRI BRAJA MOHAN MO­
HANTY : 

SHRI CHITTA DASU : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 

<a> whether GoveOlmeat have refUlOd 
permission to the tourists from Iran aud 
Iraq to visit J ammu and Kuhmir u they 




